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31.07.2017 — C.P. No. 316 / KB / 2017 — Swastik Projects Pvt. Ltd. —Versus- ROC,
W.B.

ORDER

Ld. Lawyer on behalf of the petitioner is present.

Heard the application filed under Section 252(3) of Companies Act, 2013.
Perused the record. The ROC Report is not available office is directed to call
for a report from the ROC, Kolkata.

The petitioner is in the meantime also directed to take steps to expedite the

matter.

Fixed on 23.08.2017.
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(MANORAMA KUMARI)
MEMBER (J)



